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IMPARTING QUALITY MEDICAL EDUCATION

1060 SHRI C. VE. SHANMUGAM:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether the National Medical Commission is aware that quality of medical education is
being diluted in many medical colleges across the country;
(b) if so, the details thereof; and
(c) the steps taken by Government to ensure that quality medical education is imparted to
students all across the country?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY

WELFARE
(SMT. ANUPRIYA PATEL)

(a) to (c): The National Medical Commission (NMC) is an apex statutory body constituted by
an act of Parliament, entrusted with the responsibility of regulating and overseeing medical
education and practice across the country.

The Commission has undertaken several measures to enhance the quality of medical
education in the country, in accordance with the Maintenance of Standards of Medical
Education Regulations, 2023 (MSMER 2023). Significantly, as per MSMER 2023, all
existing medical colleges submit their Annual Declaration Reports (ADRs) online through
the NMC portal. These reports are scrutinized by expert panels. Colleges found deficient in
faculty, infrastructure, or clinical requirements are issued Show Cause Notices and asked to
submit compliance reports. Further evaluations are conducted based on these submissions.
State Government authorities and college administrations are apprised of deficiencies. In
cases of major non-compliance, monetary penalties and reduction of MBBS seats are
imposed.

Moreover, the Postgraduate Medical Education Board (PGMEB), under the Postgraduate
Medical Education Regulations, 2023 (PGMER 2023), has implemented measures such as
notification of training programs including district residency programs and
examination/evaluation criteria; specification of clinical workload, faculty-student ratios, and
bed/faculty requirements for postgraduate courses; and maintenance of standards through
annual evaluations, imposition of penalties, and provision of an appeal mechanism.
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